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PRESIDENT'S SECRETARIAT
New Delhi, the 26th January 1982

[2-Pres. /82— Che President is pleased to approve the
ot the ‘Param Vishisht Seva Medal’ to the under-

mentioned officers for distinguished scrvice of the most ¢xcep-

t.onal

1.

o)
e

13

14
15.

16,

i7.

. Alr Muarshal Balwant Wickram  Chauhan,

. Alr

. Mujor Generul Man Moban Suri (DR-10023),

order :—

Lieutcnant General Hmbhajan Singh Banga (1C-4183)
VSM, EME.

. Licutenant General Raj Kumar Jasbir Singh (IC-2409),

Infantry.

., Licutenant Gencral Harnam Singh Seth (MR-00536),

Army Medical Corps.

. Lieutenant Giencral Vallury Venkaleswarn Surya Pra-

tuparao (MR-00445), Army Medical Corps.

. Vice Admiral Manohar Pralhad Awati, Vir Chakra,

(00037-H).

AVSM
(3352), Flying (Pilot).

. Air Marshul Jagdish Raj Bhasin, AVSM, VM (3591),

[lying (Pilot).

Marshal  Douglasa
(3040), Flying (Pilot).

George King-Lee, AVSM

. Major General 1lardit Singh Sobti (IC-1585), AVSM,

Engineers.

. Major General Rajendra Nath (IC-2306), Infantry.
. Major General Utlarr Chaod Chopra (TC-4435), Army

Ordnance Corps (Retd ).

. Major General Mithilesh Chandra Gupta (IC-2300),

Lingineers.

Major General Avlar
Artllery.

Maujor General Kailash Chander (1C-1609), Artillery.

Mujor General Krishan Lal Kochar (IC-4844), Infan-
try. '

Singh Bhandari (0Z2-7247),

Singh (1C-02438), AVSM,

Major General Onkar
Infantry.

Major General Chittor Venugopal (IC-5096), MVC,
Infantry.

Army
Dental Cotps (Retd).

. Surgeon Rear Admiral Narinder Nath Katariya 75223-

K (MR-00384-A).

. Air Vice Marshal Lorelo Pestana Fereira (3705) Logis-

tics.

No.

LTS AT a SEED et N L

T I

3. Alr Vice Marshal Vajjha Srimman  Narayana Murthy

(35587), Medical (Retd).

13-Pres./82.—The President iy pleased to upprove the

awnrd vl the “Atl Vishisht Seva Medal’ to the undermentioned
ouicers for distinguished service of an exceptional order :—

=

JO.

12,
13.
14,

17.
18.
19,

. Major General Mylai Lthirajulu  Anantha

Major CGeneral Jagdish Singh (1C-4624), EME.

Krishnan
(1C-4103), Artillery.

. Major General Biddanda Chengappa Nanda (1C-5310),

Infantry.

. Rear Admiral Ramesh Vinayakrao Arte (60012-R).
. Rear Admiral Benoy Roy Chowdhury, Vr. C. (40027-

W).

. Rear Admiral Laxminarayan Ramdus, Vr. C., VSM

(00132-2).

. Air Vice Marshal Mahendra Singh Ruo (3902) AE

(M).

. Brig. (now Maj Gen) Gopal Das (IC-5899), Signals.
. Brig. (now Ma; Gen)

Gurinder Singh (IC-6123),

Armoured Corps.

Brigadier Thevarcad Chandy Joseph (1C-5072), Engi-
necrs.

. Brigadicr Edathil Ambalavattam Thyagaraj (1C-4105),

[ofantry.
Brigadier Mahipat Singh Panwar (IC-4590), Infantry.
Brigadier Hari Singh (IC-9536), Tnfantry.

Brigadier Guibakhash Singh (1C-05317),

Army
Ordnance Corps.

. Brigadier Sukhchain Nath (1C-9663), Artillery.
16.

Biipadicr Krishan Dev Issar (IC-6111),
Corps.

Brigadier Nuhar Singh Tanwar (1C-6432), Infantry.
Brigadier Lajpul Rai Sachdev (1C-9167), EME.

Brigadier Durga Das Oberoi (1C-7223), Aumy
Ordnance Corps. ‘

Armoured

. Bripadier Amrit Tal Suri (IC-6717), Enginecers.

. Brigadicr Bipin Chandra Joshi (IC-7011), Armoured
Corps.
. Brigadier Bhuwan Chandra Kbanduri (IC-7097).

Engineers,

. Brigadier Kallianth Ravindra Nath (I1C-7109), Army

Ordnance Corps.
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. Brigadier PLcm fumar Gupta (1C-7330), Infantry.

. Brigadier Dev Pal S8ingh Raghuvanshi (IC-08167),
Infantry.

20, Brigadier Harish Chandra Joshi (IC-7637), Infuntry.
2/. Brigadier

¢ Tejwant  Singh  Grewal (1C-8000), VSM,
Intclligen:e Corps (Retd).
24, Brigadier Suhil Kumar Behl (1C-10020), Artillery.
249. Brigadier Harish Chandra Puri  (MR-00344), VSM,

Army Medical Corps.

30, Brigadier Jagdish ¢ hander Sindhi (MR-00778), Army
Medical Corps.

31. Brigadier Gurdial Singh Sandhu (1C-6393), Infantry
(Retd).

32, Brigadier (Miss) Subhadru  Tharappuiampil (NR-
12064), Miluary Nursing Service (Retd ).

33. Commodore Jag Mohan Singh Sood (60013-T).

34. Commodore Sat Bir (70005A),

35 Air Commo.uie (now Air Vice Marshal) Nirmal
Chandra Sur;, VM (4236), Flying (Pilot).

36. Air Commodore Padam Sen Kapur, VEM  (3704),
Logistics (Retd ).

37. Ai: Commodore Pynummoottil Simon George (4240),
Flying (Vilot).

38, Air Commodore Arvind Dalaya, VM (4025), Flying
(Pilot),

39. Air Commouvure Sudarshan Lal Dulta (4764), Flying
(Navigator).

40. Air Commodore Eric Lionel Allen, VM (4582), Flying
(Pilot).

41, Colonel Nellimuttath Damodara Menon (MR-00871),
Army Medical Corps.

42. ¢ olonpl R. K. R. Balasubrumanian (V-52), Remount
Veterinary Corps.

43. Colonel Devendra Pal Singh (1C-2427), JAG's Deptl.
(Retd).

44, Colonel Radhe Sham Lakhanpal (1C-9706), Signals
(Posthumous ). ]

45. Group Captain Brijesh Dhar Jayal, VM and Bar
(4972), Flying (Pilot).

d6. Group Captain Pinnapakkam Masilamani  Sundaram
(4857), Medical.

47. Group (,af) ain Dinanath Nadkaroi, Vayu Sena Mcdal
(5587), Flying (Pilot).

48. Gioup Captain  Srinivasan  Krishnosawamy  (5149),
Education.

No. 14-Pres./82.—The President is pleased to approve the

award ol ‘Bar to Ati Vishisht Seva Medal’ to the under-

mentioned officers for distinguishcd service of an cxceptional
order 1 —
1. Air Commodolc Upkur Singh, AVSM (4058),
(Pilot).

2. Air Commodore Kuldip Singh Bhatia, AVSM (4139),
Aeronautical Engineering (Electronics).

S. NILAKANTAN, Dy. Secy.
to the President

Flying

p—— = ——

MINISTRY O HEALTH & FAMILY WELFARE
(DEPARTMENT OF HEALTH)

New Delhi, the 11th February 1981

No. 1-19015/9,81-1H.—The Government ol India, Ministry
ot Imnance, Department of Economic Allairs have signed with
the USAID authoritics an Agreement for $ 20 illion assist-
alice 10 privale voluntary orgamsalions in the Health Sector.

n pursuance of Section 4.1(¢) of the said Agreement, the
Government of India have decided to constitute a1 Grants
Commnuittee with the lollowing membres :

1. Shri 8. 8, Sidhu,
Secretary, Health & F. D,

Z. Dr. 1. D, Bajaj,
Dircctor General of Health Services.

3, Shri R. R. Gupta,
Financial Advser, Ministry of
Health & Famuly Welfare. :

4. Shri U. Vaidyanathan,
Adviser (Health)
Plunning Commission.

5. Shri Yogesh Chandra,
jt. Secretary, Department of
Economic Aflairs, Ministry of
Finance.

6. Shri M, S, Dayal,
Ji. Secretary, Ministry of
Social Welfure.

7. Deputy Secretary, Ministry of
Health & Family Welfare,
In-chrage of Project
Secretariat,

Chairmuan

Membcr

Member

Member

Member

Member

Member-Secretary

2. The Committec shall have powers to co-opt other official
members as may be considered necessary.

The Committee shall have the following functions ;—

(i) to advise the Scerclariat vegarding  the
applications for sanction of sub-grants;

inviting of
to consider applications from privale voluntary orga-

nisations in the field of Health and Family Welfurc
and decide the quantum and phasing of sub-grants;

(i}

to decide the release of sub-grants when one or more
sub-grant proposals have been processed by the Seere-
tariat; and

(i)

(iv) to cvolve a suitable mechanism for the moniloring
and evalvation of the projects assisted by sub-grants.

NoL :(—The word ‘Secretariat’ in (i) and (iii) refers to the
special administrative section envisaged to be csta-
blished to administer the Project.

4. The Grants Commillee shall be the approving body lor
all sub-gront awards and huave over-all rcsponsibility for the
implementation of the Agreement. Tt shall also have over-ull
1cspon~,1b1hly for the monitoring and evaluation of ussisted pro-
jects and, besides, deal with all such matters, as may arise, in
connzcetion with the administration of the project.

5. The Committee has been constituted with  immediate
cffect for a period of two ycars, in the first instance.

N. N. VOHRA, Tt. Scey.
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